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aATT/HHst 

feH u3T 57m iE fOTsE fouATE, 1961 è fouH 

3 muts, aTaH 1 fo afeA a fea fea ant (UATEt s iaat sTH ro) fHF 

I enclose herewith a copy each of the Notice (in Punjabi and 

English language), in Form I under Rule 3 of the Conduct of Elections Rules, 

1961, calling upon the elected Members of the Punjab Legislative Assembly, to 

elect TWO Members to the Council of States to fill the vacancies arising on 

account of the retirement of Smt. Ambika Soni and Sardar Balwinder Singh on 

4-7-2022). 

feHETHU3, 

w 

feus HS), 8ta iy, uluaunje 



fotn 3) 

(1) -sT ifaar at s FJer7 Y7feT f#hur 4-7-2022 fozrfea 

HET, 2022 3a fa t fes (fHH fes mH get 7 ), 11.00
YoF Yfor a 3.00 F ae gufoa eaf-s foeafsa mEHO,H Hfoer UT%, Hd3, ÚATa feus HST A HOfea foeaf6ar waA3,
HT Ha, Hga3 Ho3T, UATE feurs H3, Ara feurs FB 

(4) 37Hedit-usat et ea åta Hdsa, UATa feurG H3T, fEus 35, 
aag EST s 15, 2022 11.00 Yor ufoe 

fts fav e) at znA &e ifn 3 , 2022 3.00 awe 
gufoo ufumt-ufas gudas ùT (2) H 3TÈ MEHs fa 

(6) Aa ie ¥o yara ife 3 Tzi 10 5, 2022 9.00 H FÈT 
4.00 À EME ufos aa ûzaiti

HET 
feurs B6, $starEI

f 3ann'd Election to the Council of y ti electod mnihers of iha Pun in A: samoly- Secrea Lun s5C.J, Chandigälin 
frst:24 HÉT, 2022 



FORMI

NOTICE OF ELECTION 

(See Rule 3 

Notice is hereby given that:

An clection is to be held of TWO Members to the Council of States, on 
the retirement of Smt. Ambika Soni and Sardar Balwinder Singh on 
4-7-2022, by the eleted Members of the Punjab Legislative Assembly; 

(1) 

Nomination Papers may be delivered by a candidate or his / her 
proposer to the Returning Officer, Shri Surinder Pal, Secretary, Punjab
Vidhan Sabha or to Assistant Returning Officer, Shri Ram Lok, Joint 
Secretary, Punjab Vidhan Sabha, at their offices located in the Punjab
Vidhan Sabha Secretariat, Vidhan Bhavan, Chandigarh, between 11:00 
A.M. and 3:00 P.M. on any day (other than a public holiday) not later 
than the 31" May, 2022:

(2) 

(3) Forms of Nomination Papers may be obtained at the place and time 
aforesaid, 

The Nomination Papers will be taken up for Scrutiny at 11:00 A.M. on 
June. 2022 in the office room of the Secretary, Punjab Vidhan Sabha, 
Vidhan Bhavan, Chandigarh;

(4) 

Notice of Withdrawal of candidature may be delivered either bya 
candidate or his / her proposer or his / her election agent (who has been 
authorised in writing by the candidate to deliver it), to either of the 
officers specified in paragraph (2) above, at their office before 3:00 

P.M. on the 3 June,2022;

(5) 

(6) In the event of the election being contested, the poll will be taken on the 
10h June,2022,between the hours of 9:00 A.M. and 4:00 P.M. 

Place: Punjab Vidhan Sabha Secretariat, 
Vidhan Bhavan, Chandigarh. 

RETURNING OFFICER,
For Biennial-Election to the Council
of States by the elected Members of 
the Punjab Legislative 
(Secretary, 
AsnBNpQacaigarh. or BienhA Eloctlon to tho Council of 

atos ty the elected moihers ei tha 
Punya lavo Acsembly Secrctery 
Puijat'IVO Assenibly, Chendigaia 

Dated: 24h May, 2022. 
Assembly

Legislative un jab 

TO 
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